Payment drawn by absentee artists
of AIR on production of false certificates

1433. SHRI PRABHAKAR RAO
KALVALA: Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state:

(a) whether any instances have
come to Government's notice of
absentee casual artists(s)/news  rea

der (s) /translator(s) of the News Ser
vice Division, All India Radio, New
Delhi obtaining payment of fees by
manipulating false certificates of at-
tendence;

(b) whether it is a fact that some
official of the News Services Division, All
India Radio, New Delhi have been trying to
destroy the incriminating material related to
such cases, in a bid to hush up the matter;
and

(c) what steps have so far been taken
by his Ministry to ensure safe custody of the
relevant material to facilitate an impartial
enquiry into the matter?
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Engineers . . . . 12 2 2 v ..
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Librarian -+ . o _ Tw . . . B 4 . ‘e N ..
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Class 1V . - . . 8 g Ve H -

59 24 17 8 4

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V.N. GADGIL):
(a) A complaint alleging payment to a
casual Artist said to have been absent on a
particular day in 1982-83 lias been received.

(b) No, Sir.

(¢c) The Government records always
remain in safe custody.

Deducting  of income tax atsource
from casual artists of AIR

1434, SHRI PRABHAKAR RAO
KALVALA : Will the Minister of
INFORMATION AND BROADCASTING

be pleased to state :

(a) whether it is a fact that some casual
artists (news readers/translators) of the
News Service Division, All India Radio, had
been getting



